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Parity in production of drugs by Indian
and Foreign Firms

6176. SHRI K. 8. CHAVDA: Will the

(a) whether Government have fixed
any parity by value in the production
of bulk drugs both for Indian and
foreign drug manufacturing units; and

(b) if eo, what relation Government
have established between the total
sales and value of bulk druge pro-
duced?

THE MINISTER OF BTATE IN

THE MINISTRY OF PETROLEUM
AND CHEMICALS (SHRI SHAI-
NAWAZ KHAN): (a) No, Sir,

(b) Doez not arise.

Manufacture of Formulations by seme
Firms

6177. SHRI K. S. CHAVDA: Wil
the Minister of PETROLEUM AND
CHEMICALS be pleased to state
whether some foreign firms are manu-
facturing formulations alone and ¥
80, their names and particulars?

NAWAZ KHAN):
foreign firmg are licensed/Registered
for the manufacture of formulations of
drugs only:

Abbott Laboratories Lid.
Anglo French Drug Co. Lid:
Beecham Ltd.

Laboratorieg Grimault Lid.
Smith Kline and French Ltd,

The names of formulations manufac-
tured by them are being collected and
will be placed on the Table of the
House,

Introducing Ampicillin formalations
by M/s. 8. K. F. without permimion

6178. SHRI K. 8. CHAVDA: Will the
Minister of PETROLEUM AND CHE-
MICALS be pleased to state:

(a) whether it has come to the notice
of Government that M/s. S. K. F. have
introduced Ampicillin formulations
without any permission; and

(b) whether this was brought to the
nctice of Government by IL.D.M.A. and
what steps Government have faken so
far in thig direction?





